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rr~at  pros.Peets of Tribal sub-»14111 
areas in Orlua 

5070. SHRI GIRIDAR GOMANGO: 
Will the Minister of IRRIGATION be 
pleased to state: 

(a) funds provided by the Govern-
ment of Orissa for the years 1979-80 
and 1980-81 for the irrigation projects 
of tribal sub-plan areas; 

( b) funds released by his Ministry 
to the Government of Orissa for these 
years for the tribal sub_plan irt iga-
tion projects; 

(c) the money earmarked by his 
Ministry for irrigation of tribal areas 
projects of the country; and 

{d) which of the States have ear-
marked the funds from the Irrigation 
Departments for trihal areas in 
Annual Plans s ~  1977 upto 1979? 

TllE MINISTER OF iRRIGATIU:'1 
(SHRI IG:DAR PANDA Y): (n) Funds 
provided by Government or Orissa for 
majC'r and medium irrigntion s ~ 

in Tribal sub-plan areas are a.s fo1-
lows:-

1. Andhra Pradesh 2. Assam 3. Binar 
tribal sub-plan areas s1nce 1978-""9 

~ be pleased to state: 

(b) No funds are r~ as  by the 
Minis try of Irrigation t0 the Gover:l-
ment of Orissa for the tribal sub-plan 
irrigation projects. 
(c) Nil. 

(d) The following States have oee11 
earmarking funds in their respective 
annual plans for tribal sub-plan areas 
in respect of major and medium irriga-
tion schemes since 1977. 
1. Andbra Pradesh 2. Assam 3 Bihdr 

4. Gujarat 5. Madhya Pradesh 6. Maha-
rashtra 7. M ~i r 8. Orissa 9. Rajas-
than 10. West Be'nal 11. Kera.la. 
The States of HimachD.l Pradesh and 
Tripura have earmarked funds f.Jr 
tribunal sub-plan areas since 1978-79 
and 1980-81 respectively. 
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Proposal for Narmada River Cont1·0J 
Committee 

5972. SHRI RAMKRISHNA SADA-
SHIV MORE: Will the Minister of 
IRRIGATION be pteased to state: 

(a) whether it is a fact that Gov-
rn ~nt propose to estab1ish a Nar-
mada River Control Committee; 

(b) if so, when do Government e>.. .. 
pect to establish the committee; and 

(c) wl1at would be the scope and 
objects of the committee? 

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDEY): (a) Yes, 
Sir. 

(b) The establishment cf the Author-
ity to be called the Narmada 
Control Authority requires an amend-
ment t.l the Inter-State Water Dis-
putes Act, 1956 'for which a suitable 
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amending Bill has been introduced in 
the Parliament. The Autihority can 
be set up after the Bill is passed by 
the Parliament and is assented to by 
the President. 

(c) The Authority has to be set up 
for the purpose of seeuring comp-
liance with and implementation of 
the decision and directions of the Nar-
mada Water Disputes Tribunal. 

Capacity of Cuddapah Radio Station 

5073. SHRI G. S. REDD!: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether it n fact that a ~  

Radio Station is too wenk to 
cover Anantapur, Tirupati and some 
parts of Chittoor District; 

(b) whether the State Government 
recommended to have a Radio Station 
at Tirupati; and 

(c) if so, the action taken by Gov-
ernment? 

THE MINISTER OF STATE IN '!HE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMATI RAM 
DULAR! SINHA): (a) The 20 kw 
MW transmitter at Cuddapah o r~ 

only parts o'f Anantapur and Chittoor 
districts. Tirupati is nQt covered by 
this transmitter. A proposal \o up. 
grade the power of Guddapah trans-
mitter to 100 kw is being considered 
for incl us km in the revised Sixth 
Plan 1980-85. 

(b) Yes, Sir. 

( c) A proposal to set up a }ocal 
broadcasting station at Tirupati js 
being considered fQr Inclusion in the 
revised Sixth Plan 1980-85. Its im-
plementation would, however, depend 
on the final approval of the Plan and 
availability ol resources. 

Meetins with MlaisMr of Power, Goa 

5074. SHRIMATI SANYOGITA 
RANE: Will the Minister of ENERGY 
AND COAL be pleased to state: 

(a) whether it is a fact that the 
Union Territory of Goa's Minister of 

Power had met him during the Third 
week of June this year and requested 
him to urge Karnataka to restore its 
normal daily supply of 0. 75 million 
units to the Union Territory; 

(b) if so, the details thereof; and 

( c) the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) Yes, Sir. 

(b) and (c) The power supply 
positiQn in Karnataka has improved 
with the onset o'f monsoon and the 
Government of Karnataka bas agreed 
~ supply 7.5 lakh units per day to 
Goa from end June, 1980. 

Ini1ation Project in Manohartllana, 
Distt. Jhalawar ( Rajasthan) 

5075. SHRI CHATURBHUJ: 
the Minister of IRRIGATION 
pleased to state: 

Will 
be 

(a) whether Manoharthana, Dis-
trict Jhalawar (Rajasthan) Irrigation 
Project is under consideration of G<>v-
ernment; 

(b) it so, the time by which work 
on the said project will start; and 

(c) the total area of land, area-wise 
and village-wise, to be irrigated under 
the said irrigation project and the 
details thereof? 

THE .MINISTER OF IRRIGATION 
(SHRI KEDAR PANDEY): (a) The 
Rajast·han State Government have in-
formed that the report on Manohat-
thana irrigation ro ~ is under pre-
paration. 

(b) The work on the project is ex-
pected to be started Dt the State 
Government in the Five Year Plan 
period 1980-tMS. 

(c) The project is expected to .lni• 
gate annually 37,500 hectares-. 




